
 Seventeenth  Loksabha

 >

 Title:  Introduction  of  the  Payment  of  Financial  Assistance  to  the

 Families  of  Martyrs  Bill,  2019.

 SHRIMATI  SUPRIYA  SADANAND  SULE  (BARAMATI):  I  beg  to

 move  for  leave  to  introduce  a  Bill  to  establish  an  Authority  to  oversee

 the  payment  of  financial  assistance  including  ex-gratia  lump  sum

 honorarium  of  rupees  two  crore,  provision  of  medical  facilities,

 education  and  housing  allowance,  reservation  upto  five  per  cent  in

 schools  and  institutions  of  higher  education  and  five  per  cent  reservation

 in  jobs  in  both  public  and  private  sector  for  the  dependents  of  martyrs

 and  implementation  of  such  other  welfare  measures  as  are  necessary  to

 enable  them  to  lead  a  dignified  life  and  for  matters  connected  therewith

 or  incidental  thereto.

 माननीय  अध्यक्ष:  प्रश्न  यह  है:

 “कि  शहीदों  के  आश्रितों  को  दो  करोड़  रुपए  के  एकमुश्त  अनुग्रह

 मानदेय  सहित  वित्तीय  सहायता  के  संदाय  पर  निगरानी  रखने,  चिकित्सा

 सुविधा,  शिक्षा  और  आवास  भत्ता,  विद्यालयों  और  उच्चतर  शिक्षण

 संस्थानों
 में  पाँच  प्रतिशत  तक  आरक्षण,  सरकारी  और  प्राइवेट  दोनों  क्षेत्र

 में  नौकरियों  में  आरक्षण  और  सम्मानजनक  जीवन  जीने  के  लिए  उन्हें

 समर्थ  बनाने  के  लिए  कल्याणकारी  उपायों  के  कार्यान्वयन  करने  और

 उससे  संसक्त  या  उसके  आनुषंगिक  विषयों  का  उपबंध  करने  के  लिए

 एक  प्राधिकरण  की  स्थापना  करने  वाले  विधेयक  को  पुरःस्थापित  करने

 की  अनुमति दी  जाए  |ਂ

 प्रस्ताव  स्वीकृत  हआ  |

 SHRIMATI  SUPRIYA  SADANAND  SULE:  ।  introduce  the  Bill.



 16.2  2  hrs


